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Supreme Court [11]

Alok Ranjan v. Enforcement Directorate, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 1352

BLA Projects (P) Ltd. v. Damodar Valley Corpn. Ltd., (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala
and Manoj Misra, JJ.), 2023 SCC OnLine SC 2419

Fuleshwar Gope v. Union of India, (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
1353

Kashmiri Lal Sharma v. H.P. SEB Ltd., (Manoj Misra and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 1355

Navinbhai Jayantibhai Patel v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1354

Prasanta Kumar Pal v. State of W.B., (Rajesh Bindal and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 1356

Sharad Manikrao Burghate v. Executive Engineer, (M.M. Sundresh and Aravind Kumar, JJ.), 2024
SCC OnLine SC 5510

Sharan Bihari Agrawal v. CBI, (Hrishikesh Roy and Pankaj Mithal, JJ.), 2023 SCC OnLine SC 2418
State of U.P. v. Bhavna Tiwari, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1357

Tarsem Kumar v. State (UT of J&K), (B.R. Gavai, Vikram Nath and Sanjay Karol, JJ.), 2023 SCC
OnLine SC 2417

X9 v. Union of India, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC
5511

Andhra Pradesh High Court [29]

A. Neelakanteswara Reddy v. Engineer in Cheif Panchayaraj Prejects, (R. Raghunandan Rao and K.
Manmadha Rao, JJ.), 2025 SCC OnLine AP 2149

A. Neelakanteswara Reddy v. Engineer in Cheif Panchayaraj Prejects, (R. Raghunandan Rao and K.
Manmadha Rao, JJ.), 2025 SCC OnLine AP 2150

Aasifv. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2165

Adi Raju Naidu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2170
Angadi Sai Chandu v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2157
Balaram Sahu v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2164
Borra Syam Praveen v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2167
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C. Thirumalai v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2162
Chikkala Nagendrababu v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2158

G. Brahmananda Reddy v. B. Govardhana Reddy, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP
2151

Jaldu Jaya Lakshmi v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2175
K. Lavanya v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2169

K. Ramesh Kumar v. K. Pullaiah, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2148

Kode Surya Ganesh v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2166

Kollamsetty Naga Haritha v. State of A.P., (Kiranmayee Mandava and T.C.D. Sekhar, 1J.), 2025
SCC OnLine AP 2174

Kondaveeti Anusha v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2171

Kuncham Avinash Benjamin v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2159
Makineni Gopala Krishna v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2160
Nadimpalli Ravi Varma v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2176
P. Sailaja v. State, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2161

P. Sanjay Anand v. Mana Automobiles, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2154

P. Sanjay Anand v. Mana Automobiles, (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
2155

P. Vijay Kumar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2168

Pallem Laxmi Vara Prasad v. Dr. Aparajita Singh Sin Sin War, (Subba Reddy Satti, J.), 2025 SCC
OnLine AP 2153

Polu Venkatasubbaiah v. G. Sivaprasad Reddy, (Harinath N., J.), 2025 SCC OnLine AP 2172
Sk. Baji Nadheem Sulthan v. State, (Harinath N., J.), 2025 SCC OnLine AP 2173
Sobha Ramesh v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2156

Vaka Rajasekhar Reddy v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP
2163

Yelwar Mallikarjuna v. Valangthod Shekhar Rao, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2152

Bombay High Court [9]

Anand Sheshman Patel v. North Maharashtra University, (Mangesh S. Patil and Shailesh P. Brahme,
J1.), 2024 SCC OnLine Bom 4208

Ankur Narayan Panwar v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. Deshmukh,
1J1.), 2025 SCC OnLine Bom 2324

Bharat Shikshan Mandal v. Chandrakant Ratan Rokade, (A.S. Gadkari, J.), 2022 SCC OnLine Bom
12033

K.H. Kamaladini v. State, (M..S. Karnik, J.), 2023 SCC OnLine Bom 3243

Krantijyoti Savitribai Phule Nidhi Ltd. v. Union of India, (M.S. Jawalkar and M.W. Chandwani, JJ.),
2025 SCC OnLine Bom 2326

Ramnath Savlo Usgaonkar v. Flavia De Souza, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2327
Ranjana Sharma v. HDFC Bank Ltd., (Prakash D. Naik, J.), 2024 SCC OnLine Bom 4207
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Shailesh Gandhi v. Maharashtra State Information Commission, (Alok Aradhe, C.J. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 2325

Tiktok Ltd. v. Registrar of Trade Marks Mumbai, (Manish Pitale, J.), 2025 SCC OnLine Bom 2323

Calcutta High Court [1]

Kamalika Majumdar Nee Das v. Subhapriya Majumdar, (Sabyasachi Bhattacharyya and Uday
Kumar, JJ.), 2025 SCC OnLine Cal 4835

Delhi High Court [64]

Anil Kumar v. State (NCT of Delhi), (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del
4486

Ankur Mahajan (Dr.) v. All India Institute of Medical Sciences, (Vikas Mahajan, J.), 2025 SCC
OnLine Del 4489

Ashish Kaintura v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4452
Asif'v. State (NCT of Delhi), (Sanjeev Narula, J.), 2025 SCC OnLine Del 4499

Atif Ur Rehman v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4500
B. Ganesh v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4457

Barun Bhanot v. Annie Impexpo Marketing (P) Ltd., (Amit Mahajan, J.), 2025 SCC OnLine Del
4451

CIT v. Goodrich Corpn., (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine Del 4467

CIT v. Liberty Retail Revolutions Ltd., (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine Del
4466

Creative Channel Advertising & Marketing (P) Ltd. v. Prasar Bharati, (Jasmeet Singh, J.), 2025
SCC OnLine Del 4472

Devat & Ram Co. (P) Ltd. v. CIT, (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine Del 4477

Dharam Dass Chorsia v. Union of India, (Navin Chawla and Tejas Karia, JJ.), 2025 SCC OnLine
Del 4498

Dinesh Chand v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4455

DMRC Ltd. v. Commr., (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 2025 SCC OnLine Del
4475

GE Steam Power Systems v. CIT, (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine Del 4484

GMR Pochanpalli Expessways Ltd. v. National Highways Authority of India, (Tejas Karia, J.), 2025
SCC OnLine Del 4471

GMR Power & Urban Infra Ltd. v. Gajlaxmi Urban Infratech (P) Ltd., (Tejas Karia, J.), 2025 SCC
OnLine Del 4470

Harjit Singh A.S. Chan Singh v. Commyr. of Customs, (Prathiba M. Singh and Rajneesh Kumar
Gupta, JJ.), 2025 SCC OnLine Del 4492

India Sothebys International Realty v. Gogia Capital Services Ltd., (Sachin Datta, J.), 2025 SCC
OnLine Del 4474

Jagbir Singh v. State (NCT of Delhi), (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4460
Kairosoft Al Solutions Ltd. v. SEBI, (Vikas Mahajan, J.), 2025 SCC OnLine Del 4488
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Kamal Kumar Newar v. Nand Kumar Newar, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC
OnLine Del 4464

Kapil v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4454

Kiran Sales Corpn. v. Greenline Laminates (P) Ltd., (Tara Vitasta Ganju, J.), 2025 SCC OnLine
Del 4447

Krishna Reddy Kundam v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.),
2025 SCC OnLine Del 4491

Lovee Narula v. Enforcement Directorate, (Tejas Karia, J.), 2025 SCC OnLine Del 4442

Maan Builders (P) Ltd. v. Northern Railway, (Jyoti Singh, J.), 2025 SCC OnLine Del 4441

Manoj Saw v. Ramneek Sabarwal, (Amit Mahajan, J.), 2025 SCC OnLine Del 4469

Mohd. Shamim v. MCD, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del 4445

Naveen Kumar Gautam v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4502

Navneet Hooda v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 2025
SCC OnLine Del 4494

Newgen IT Technologies Ltd. v. Newgen Software Technologies Ltd., (Navin Chawla and Harish
Vaidyanathan Shankar, JJ.), 2025 SCC OnLine Del 4462

Nitin Khosla v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4458
Nitin Saxena v. Chetna Gupta, (Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4453

Nodira Gazieva v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 2025
SCC OnLine Del 4493

Pawan Kumar v. Harnarain Dass Charitable Trust, (Tushar Rao Gedela, J.), 2025 SCC OnLine Del
4473

Rahul Kumar v. Union of India, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC OnLine Del
4480

Raju Bose v. Rinki Bose, (Dr Swarana Kanta Sharma, J.), 2025 SCC OnLine Del 4459

Ramesh Kumar Wadhera v. Directorate General of GST Intelligence, (Prathiba M. Singh and
Rajneesh Kumar Gupta, JJ.), 2025 SCC OnLine Del 4490

RSPL Health (P) Ltd. v. Sun Pharma Laboratories Ltd., (Navin Chawla and Shalinder Kaur, JJ.),
2025 SCC OnLine Del 4461

Sahil Arora v. State (NCT of Delhi), (Sachin Datta, J.), 2025 SCC OnLine Del 4485
Sanjay v. State, (Sanjeev Narula, J.), 2025 SCC OnLine Del 4448

Sanyam Kumar v. Union of India, (Prathiba M. Singh and Rajneesh Kumar Gupta, JJ.), 2025 SCC
OnLine Del 4496

SAR Aviation Services (P) Ltd. v. Sanjay Kapoor, (Tara Vitasta Ganju, J.), 2025 SCC OnLine Del
4446

Satender Singh Chauhan v. Industrial Personnel & Security Services (P) Ltd., (Tara Vitasta Ganju,
J.), 2025 SCC OnLine Del 4483

Shailender Singh v. State (NCT of Delhi), (Tejas Karia, J.), 2025 SCC OnLine Del 4443

Shri Om Sai Infrapromoters (P) Ltd. v. CIT, (Vibhu Bakhru and Tejas Karia, JJ.), 2025 SCC OnLine
Del 4465
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State (NCT of Delhi) v. Bal Mukund, (Amit Mahajan, J.), 2025 SCC OnLine Del 4449
State (NCT of Delhi) v. Mohar Singh, (Amit Mahajan, J.), 2025 SCC OnLine Del 4450
State of M.P. v. KM. Shukla, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del 4476

Strategic Infra Services (P) Ltd. v. Energy Efficiency Services Ltd., (C. Hari Shankar and Ajay
Digpaul, 1J.), 2025 SCC OnLine Del 4463

Sumit Pandey v. State (NCT of Delhi), (Shalinder Kaur, J.), 2025 SCC OnLine Del 4456

Sunny Manoharlal Sharma v. Commr. of Customs, (Prathiba M. Singh and Rajneesh Kumar Gupta,
11.), 2025 SCC OnLine Del 4479

Swami Harisharnanand Charitable Trust v. Sumit Gupta, (Tara Vitasta Ganju, J.), 2025 SCC
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